
GOVERNMENT OF INDIA 

MINISTRY OF INFORMATION AND BROADCASTING 

RAJYA SABHA 

UNSTARRED QUESTION No. 2947 

TO BE ANSWERED ON 22.03.2021 

AGREEMENT BETWEEN TECHNOLOGY GIANTS 

2947.  SHRI SANJAY RAUT: 

Will the Minister of INFORMATION AND BROADCASTING be pleased 

to state : 

(a) whether Government’s attention had been drawn towards any

deal/agreement between the Australian Government and 

technology giants like Google, Facebook and Twitter; 

(b) if so, the details thereof and Government’s observation over

the deal; 

(c) whether Government is mulling to enter into any pact with

technology giants for the benefit of struggling media sector of 

the country; and 

(d) if so, the details thereof, and by when it would be done?

ANSWER 

MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE; 

MINISTER OF INFORMATION AND BROADCASTING; AND MINISTER 

OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES 

{SHRI PRAKASH JAVADEKAR} 
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(a) & (b): It is informed that the Australian Parliament had in 

February 2021 enacted a law, called the News Media and Digital 

Platform Mandatory Bargaining Code, requiring global digital 

companies to pay for local news contents.

(c) & (d): Presently, there is no such proposal under consideration

of the Government. 

***** 
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